
THE GAUHATI HIG H OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.H vII-21 1 459

From

To

Smtr Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Abubakkar Siddique,

Distrlct & Sessions Judge,

Charaideo.
Dated Guwahatl the 3

+k
0 May,2024

Sub:

Ref:-

Sir,

Withdrawal of Casual leave.

Your letter No. dCHAl772l2024, dtd. 77.05.2024.

With reference to the above, I am directed to inform you that you have been

granted withdrawal of your casual leave on 17.05.2024 and 18.05.2024, along with

station leave permission for the aforesaid days.

Yours falthfully,

c4-{-
]T, REGISTRAR (VIGILANCE)

Memo o.HC.VII-211 2rJ13145961 dated ,3o- ot- zpz7
Copy to

{ The Project Manager, Gauhati Hlgh Court

JT. REGISTRAR (VIGILANCE)


